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14.26 hrs.
MERCHANT SHIPPING
MENT) BILL

(AMEND-

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): I beg to move for leave
to introduce a Bill further to amend
the Merchant Shipping Act, 1858."

MR. CHAIRMAN: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Merchant Shipping Act, 1958.”

The motion was adopted.

SHRI VEERENDRA PATIL: Sir, 1
introduce the Bill.

MATTERS UNDER RULE 377

14.27 hrs.

(i) NEED FOR CONSTRUCTION OF A BRIDGE
OVER SHARDA RIVER IN PILIBHIT
DISTRICT oF U.P.
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(ii) FINANCIAL ASSISTANCE TO KERALA

GOVERNMENT TO SET Up A FACTORY
FOR EXTBACTING CLOVE OIL

SHRI V. S. VIJAYARAGHAVAN
(Palghat): Sir, I wish to raise in the
House certain problems pof thousands
of clove cultivators in Kerala.

The Kerala farmers had  started
cloves with great hopes just as they
cultivated cocoa. Today the situation
is such that there is nobody to pur-
chase cloves even at the rate of
Rs. 100 per kg. Five Years ago the
price of clove was Rs. 300.

The higher rate prevailing then in
the market and the propaganda by the
Government encouraged the farmers
to cultivate cloves on an extensive
scale. About 30 lakhs of seedlings at
the rate of Rs. 20 per seedling, were
planted. It was in the districts of
Trichur, Ernakulam, Alleppy, Quilon
and Trivandrum that it was extens-
vely cultivated.

Now, the Government is importing
cloves although we are producing en-
ough of it in our country. The result
is that the price has crashed.

Cloves are mainly used to manufac-
ture medicines. We need a large
quantity of cloves oil in our country.
Zanzibar is the only country in the
world where clove oil is extraited at
present. Annual consumption of cloves
ol] in the world is around 5000 tonnes.
In Zanzibar, the total production is
below 100 tonnes.
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In this situation, one effective way
to protect the farmers is to set up a
tactory for extracting clove oil. The
experts are of the opinion that the
plant and other required equipmentis
can be prepared in India itself. There
are many people in Kerala who have
acquired the necessary expertise in
this fleld.

Therefore, I request the Govern-
ment to give financial assistance +to
the State to setting up a factory to
xtract clove oil and thus save the
larmers from distress.

(iii) NzEo 10 A LoT MORE RAILWAY
WAGONS TO CLEAR THE gTOCKS OF STEE
TTC. OF ROULKE A StREL PLANT

SHRI RASABEHARI BEHERF (Ka-
lahandi): A stock of about 1,50,000
tonnes or saleable steel, pig
iron and calcium ammeonia ni-
trate are lying accumulated
in Rourela Steel Plant, and have
not been transported so far, due %o
shortage of rail wagons. Many of the
wagons supplied are sick ones and are
unfit for moving on rails. Thus, the
transport facility available at present
is quite inadequate. Therefore, the
plant ig incurring heavy loss,

There is not enough space available
at present at the plant site for storing
day to day production, as much of
the available space has been occupied
by the accumulated stock. Due to
this, the production of the saleable
steel has come down in the plant

I am afrail, the situation may tur-
ther worsen if more wagons are not
supplied immediately to lift the accu-
mulated stocks from this plant.
Therefore, I urge upon the Minister of
Steel and Mines to get in touch with
the Railway Ministry immediately for
augmenting the supply of railways
wagons to Rourkela steel plant, before
clearing the accumulation,

MR. CHAIRMAN: I hope the Rail-
way Minister has taken note of this.
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): Yes.

MR. CHAIRMAN: Very good.

(iv) NEED TO TAKE OVER MORKAMAH—
BAQAHIYA TAL PROJECT IN BIHAR
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(v) NEED To INCLUDE INDORE UNDER
NEW BOEING AND AVRO AIR
SERVICES
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